F. No. A-12011/6/2023-ITAC Arbitration Centre
India International Arbitration Centre (“IIAC”) B b L Ml
Plot No. 6, Institutional Area,
Vasant Kunj, New Delhi — 110070

Date: 16.05.2026

VACANCY CIRCULAR

Subject: Vacancy Circular regarding filling-up of various posts i.e. Assistant Registrar,
Assistant Registrar (Accounts), Private Secretary, Executive Assistant/Assistant Scction
Officer (Accounts) on Deputation (on foreign service term basis) in India International
Arbitration Centre ("IIAC") -reg.

Dear Sir/Madam,

The India International Arbitration Centre ("IIAC”) is a statutory autonomous body
established under the India International Arbitration Centre Act, 2019.

2. [TAC is filling-up the following various posts iec. Assistant Registrar, Assistant
Registrar (Accounts), Private Secretary, Executive Assistant/Assistant Section Officer
(Accounts) on Deputation (on foreign service term basis), at IIAC, New Delhi, initially for a
period of three years. IIAC has already published Vacancy Circular in The Indian Express &
Amar Ujala on 07.05.2026 and in the Employment News on 16.05.2026 (copy attached). The
Last date for applying is 15.06.2026.

3. The vacancy details/eligibility criteria are available on the ITAC’s website i.e.
www.indiaiac.org under the caption/heading “Job Openings” and Vacancy Circular is enclosed
[or reference and wide publicity.

4, You are requested to give wide circulation/publication of the above Vacancy Circular
in your Ministry/Organisation/Department.

v
(N aviﬁénirrsingh)

Chief Executive Officer, IIAC
Encl: As above.

Copy to:-

(1) Secretary, Department of Legal Affairs, Ministry of Law and Justice.

(ii) Director (CS Division), Department of Personnel & Training, Lok Nayak Bhawan, New
Delhi- with a request to post this circular on the website of DOPT.

Plot No. 8, Institutional Area, Vasant Kunj, New Delhi-110070
E-mail: registrar@indiaiac.org



(i11) Dy. Secretary (Admin), Deptt. of Legal Affairs, Kartavya Bhavan-2, New Delhi.

(iv) Technical Director, NIC, Deptt. of Legal Affairs with a request to upload the circular on
Department website.

(v) All Ministries/Departments of the Government of India with a request to give wide publicity
in their Attached and Subordinate office, Autonomous bodies/Tribunals.

(vi) All the State Governments/Administration of Union territories with a request to give
publicity in their Departments/Offices.

(vii) Registrar, Supreme Court of India, New Delhi with a request to give wide publicity in
their office.

(viii) Registrar, High Courts in all States/UT with a request to give wide publicity in their
attached office and subordinate courts.

(ix) Registrar, Principal and all Benches of Central Administrative Tribunal with a request to
give wide publicity in their office.
(x) Registrar, Principal and all Benches of National Company Law Tribunal with a request to

give wide publicity in their office.

(xi) Registrar, Principal and all Benches of National Company Law Appellate Tribunal with a
request to give wide publicity in their office.



Subject:- Inviting applications for filling up various posts on deputation (on foreion service

File No. A-12011/6/2023-IIAC

India International Arbitration Centre (“IIAC”)

Plot No. 06, Institutional Area,

Vasant Kunj, New Delhi — 110070

Dated: 08.05.2026

CIRCULAR

term basis) in the India International Arbitration Centre (“IIAC/Centre”), New Delhi.

The India International Arbitration Centre (“IIAC/Centre”) is an autonomous body set up at New

Delhi under the India International Arbitration Centre Act, 2019.

2

following requirements:-

India International Arbitration Centre (“IIAC/Centre”) invites applications for filling up
the following vacancies (may vary at the time of selection) on deputation (on Foreign Service
Terms basis) in the ITAC at New Delhi from amongst suitable and eligible officers as per the

167800)

S. | Name of the post and | Number | Eligibility criteria
' No. Scale of Pay of
vacancy
1. Assistant Registrar | 01 Officers of the Central Government or State
Level-9 in the pay Government or Courts or Tribunals or
matrix  (Rs.  53100- Autonomous bodies,-

(a) (1) holding analogous post on regular basis;
or

(11) with three years regular service in the post
in Level-8 of the pay matrix rendered after
appointment thereto; or

(111) with five years regular service in the post
in Level-7 of the pay matrix rendered after
appointment thereto; and




(b) possessing a degree in law from a
recognized University or Institute.

Desirable - Two years experience in
Arbitration Law. '

Assistant Registrar
(Accounts)
Level-9 in the pay

matrix  (Rs. 53100-
167800

01

Officers of the Central Government or State
Government or Courts or Tribunals or
Autonomous bodies,-

(1) holding analogous post on regular
basis;

or

(1) with five years regular service as Assistant
Accounts Officer or Auditor in Level-8 of the
pay matrix rendered after appointment thereto;
or

(1i1) with eight years regular service as Junior
Accounts Officer or Senior Accountant or
Accountant in Level - 7 of the pay matrix
rendered after appointment thereto.

Desirable -

(1) B.Com degree or equivalent from a
recognised University or Institution.

(if) Having a pass certificate in subordinate
accounts service or equivalent service
conducted by any organized accounts
department of the Central Government or
training in Cash and Accounts work from the
Institute  of  Secretariat Training &
Management.

Private Secretary
Level-8 of pay matrix
(Rs. 47600-151100)

04

Officers of the Central Government or State
Government or Courts or Tribunals or
Autonomous bodies,-

(a) (1) holding analogous post on regular basis;
or

(i) holding the post of Court Master or
Stenographer Grade C with two years regular




service in Level - 7 ot the pay matnx rendered
after appointment thereto; and

(b) possessing Bachelor's degree from a
recognized University or Institution.

| 4. Execcutive  Assistant/ | 01 Officers of the Central Government or State
Assistant Section Government or Courts or Tribunals or
Officer Autonomous bodies,-
(Accounts) Essential -
Level-7 in pay matrix (a) (i) holding analogous post on regular
(Rs.44900-142400) basis; or

(i1) with five years regular service in the post
in Level - 6 of the pay matrix rendered after
appointment thereto; and

(b) possessing a Bachelor's degree from a
recognised University or Institution.

Desirable -

(i) B.Com degree from a recognised
University; or Institution.

(11) having a pass certificate in subordinate
accounts service or equivalent cxam
conducted by any organized accounts
department of the Central Government.

(111) having successfully completed training in
Cash and Accounts work from the Institute of
Secretariat Training and Management.

(iv) Working knowledge of Computers.

3. Age Limit:- The candidate should be below 56 years of age as on the closing date of the
application.



4. Period and other terms and conditions of deputation:

(1) The period of deputation including the period of deputation or contract, including period of
deputation in another ex- cadre post held immediately preceding this appointment in the same or
some other organisation or department shall ordinarily not exceed three years.

(i1) The general terms and conditions of services at IIAC will be governed by the India International
Arbitration Centre (Number of Posts and Recruitment of Registrar, Counsel and other ofticers and
employces) Rules 2022 and guidelines of the Central Government.

by the provisions laid down in the Department of Personnel & Training OM No. 6/8/2009-stt.
(Pay.Il) dated 17th June 2010 and other orders/guidelines issued in this regard from time to time.

5. Eligible and willing candidate may apply to the India International Arbitration Centre
(“ITAC/Centre”) in prescribed format- Annexure-1.

6 Application in the prescribed format (Annexure-I) should reach to the India International
Arbitration Centre (“IIAC”), Plot No .6, Institutional Area, Vasant Kunj, New Delhi-110070 on or
before the last date of receipt of the application. The last date of receipt of applications complete
in all respects is 30 days from the date of publishing of advertisement in the Employment
News. Applications received after the last date shall not be entertained. Candidates who apply for
the post will not be allowed to withdraw their candidature subsequently.

7. Cadre authorities/Ilead of Departments are requested to forward applications of eligible and
willing candidates whose services can be spared on deputation immediately on their sclection,
accompanying the following documents latest within 15 days after the last date of submission of

application by the candidate:-
(i) Attested copy of application in prescribed proforma - Annexure-I
{i) Cadre Clearance Certificate from the Controlling Authority.

(ii1) Statement giving details of Major/Minor penalties, imposed upon the Officer, if any. during
the last ten (10) years - Annexure-II

(iv) Vigilance Clearance/Integrity Certificate - Annexure-II

(v) Photocopics of ACRS/APARS for the last tive (05) years duly attested on each page by an
officer not below the level of Under Secretary or equivalent.

8. While forwarding the application, it may also be verified and certified by the cadre controlling
authority that the particulars furnished by the applicant are correct.

9. The India International Arbitration Centre (“TIAC/Centre”) may, in exceptional circumstances,
convene the meeting of the Selection Committee and/or consider a candidate without waiting (or
his/her cadre clearance certificate and other documents listed in the paragraph 7 of this circular.



However, the offer for appointment to such candidate, in case of selection, shall be issued only on
receipt of requisite documents from the cadre, duly attested and complete in all respects.

10. The India International Arbitration Centre (“IIAC”) reserves the right not to fill up all or any
of the vacancies or to withdraw the circular at any time without assigning any reasons.

(Navin Kumar Singh)
Chief Executive Officer, [IAC
To,
(1) Secretary, Department of Legal Affairs, Ministry of Law and Justice.
(i1) Dircctor (CS Division), Department of Personnel & Training, Lok Nayak Bhawan,
New Delhi- with a request to post this circular on the website of DOPT.

(iii) All Ministries/Departments of the Government of India with a request to give wide publicity
in their Attached and Subordinate office, Autonomous bodies/Tribunals.

(iv) All the State Governments/Administration of Union territories with a request to give publicity
in their Departments/Offices.

(v) Registrar, Supreme Court of India, New Delhi with a request to give wide publicity in their
officc.

(vi) Registrar, High Courts in all States/UT with a request to give wide publicity in their attached
office and subordinate courts.

(vii) Registrar, Principal and all Benches of Central Administrative Tribunal with a request to give
wide publicity in their office.

(viii) Registrar, Principal and all Benches of National Company Law Tribunal with a request to
give wide publicity in their office.

(ix) Registrar, Principal and all Benches of National Company Law Appcllate Tribunal with a
request to give wide publicity in their office.

Copy also to:
(1) Dy. Secretary (Admin), Deptt. of Legal Affairs, Kartavya Bhavan-2, New Delhi.

(i1) Technical Director, NIC, Deptt. of Legal Affairs with a request to upload the circular
on Department websitc.



ANNEXURE-I

APPLICATION FOR DEPUTATION (ON FOREIGN SERVICE TERMS) IN THE

INDIA INTERNATIONAL ARBITRATION CENTRE, NEW DELHI

(Since this vacancy is to be filled up on deputation basis, private candidates are not eligible)

I,

Post applied for (Plcase
mention name of the
Post)

)

Name of the Candidate
(in block letters)

Gender (Male / Female)

Date of Birth
(DD/MM/YYYY)

Date of Retirement
(DD/MM/YYYY)

Affix passport size
photo

6.

Adress for
correspondence, mobile
number and

e-mail 1d

Education qualification (Graduation Level and above):

Examination Passed University/Institution

Year of %Marks Subjects
Passing

(1)

Date of Entry in Service /
Initial appointment

Name of Organization

8
(ii)

Details of employment in chronological order (enclose separate sheet, duly authenticated by

your signature, if the space below is insufficient)

Organization Post Held

From to scale of Nature of Duties

Complete office address along with telephonc
number of the present employer

Nature  of the  present employment:
(Adhoc/Temporary/quasi-permanent/Permanent)

Present grade and date from which held on
regular/substantive basis

Name of the Service, if belonging to Organized
Service of the Central Government




13. | Whether educational and other qualification
required for the post are satisfied? (Yes/No)
14. | If any qualification has been treated as equivalent
to the one prescribed in the rules, state the
authority for the same B
15. | If applied for more than onc post, desired
experience for all such posts may be indicated
Qualification/Expericnce Required Qualification/Experience possessed by
the officer
Essential
1)
i) - : o
1ii)
Desired
i)
i)
11)
16. | In case the present employment is held on | Date of Initial
deputation /contract basis, please state appointment:
Period of
appointment on
deputation/contract:
Name of the parent
office/organization
to which you
‘ belong:
17 Training/Courses attended:
 18. | Details of awards/honours/appreciation
' 19. | Additional information, if any, which you would
like to furnish in support of your suitability for
the post. Enclose a separate sheet, if the space is
insufficient:
Date:
Place:

(Signature of the Candidate)

_Name:
Contact No:
Email Id:

Certified that the service particulars given by the applicant have been verified from his/her
service records and found to be correct.

Signature with scal of the Competent Authority




Lo

Annexure-II

To be filled up by the cadre controlling authority
Office of
F. No.

The BppliEak SIS, o BBl yimtumensumpssmnsnyssesomsni Tl sus mlsa
if selected, will be relieved immediately for a period of three years. (The lending
department may relieve an officer for a lesser period as per their own policy/rules,
which should not be less than one year in any case).

Certified that the particulars furnished by the officer have been checked from available
records and found correct.

Certified that the applicant is eligible for the post applied as per condition mentioned
in the circular/advertisement.

Integrity of the applicant is certified.
No vigilance case is pending/contemplated against the officer.

It is certified that not penalty has been imposed on the applicant during the last 10 years
(alternatively, penalty statement during the last 10 years may be enclosed).

Attested photocopies of up-to-date ACRs/APARs for the last 5 years arc enclosed.

Photocopics of ACRs/APARs have been attested on each page by an officer not below
the rank of Under Sccretary or equivalent.

Signature
Name, Designation & Tel. No. of the forwarding officer

(Office Stamp)

Date:

Place:
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Employmnn: News 16 - 22 May 2026

|
|

X3 INDIA INTERNATIONAL
ARBITRATION CENTRE

Piol No. 6, lnaldullonal Ares, Vasant Kunj,

www.employmentnews.qov.in

Indirect Taxes &
Customs
53 wia, v fad=m, ’
3 UL 9GS, 7 U 7, |
Sy Floor, Dur Shaps |

Duilding. |5 Dhawan, LP.
Eatale,

2 firxdt tNaw Dallil- |1W02

Extonsion of Clusinu
Daito of Notice

d“b Directora!e
General of Now Delhl-110970
Performance Advt. No. A-12011/612023-1AC
| Management
| sty = g b

Dats: 08.05.2026
Recruitment Notification
Inviting Applications for Filling
up of the Various Posts at India

lntematmna! Arbitratl' Centre

1IAC; a statutory body eslabllshed by
‘an act of Pardiament, New Delhi Invites:
_iappﬂcanons from Indian natianals _for
“filing up following posts on depulallon

: Jalpur Special Economic Zone CFC Bullding,

| deputation basls;

17

T2 JeBTE
aifdio ed 3aler e,
ol

@1 mrafesd, orage faeta anfle 2,
Huwht arger, Harger, mga—:lmzz

Government of India
Minlsby of Commarca & Industry,
Departmont of Commerce
Office of the Development COmmlssloner,

Sktapura, Jalpur - 302022
Website: www.jalpursez.gov.in’ .
_ Phone Mo. 0141:2770250 / 2770066

n00/2022-23/51 Dated: <17.04.2020

v cancy Advortisomont dated
ns-{rom wlilling and cligible

candidatos for llIng up tha following posts, on
conomic Zones under

the Jurlsdiction ommlopmmc«:m missloner, NSEZ,
Neida:-

No. of post |
& Statlon ?

St mame and pay uala ot the post

iNo..
[Group 8)
{Rs. §300.34800/=)-Grada Pay. 01 (Jaipur |
Rs. 4500~ oquivalant to Lwc!?or the  sEZ) |
Pay Matrixunder thCPC - |

Prevenllve Office!

wobsin. wwwc.:-c goin.
and huszldgpm gov.in.

Vs '11"'1.!}C¢'> o this

Durectorate's sgyaitisemenl, basis:
B ;ipp”“"‘;‘:m':;l:" Sr. Nama of 'Number|Lavel of

ol G on N | .

case  publishod in b No. the Post ?of ngt Pay
Lenplolyrman? - Hawepaper | i {qvn {
dated 28th March to 03rd | CPC) |||
April,. 2026. itis hereby: || o — ! r
' nfomad et e cosmg | | [ 1 (ASSistant Registrar | 01 | Level-9 ;
date of raedigt ol anzizaban | | | 2, AssxslantRegstrar 01 Level~9 ‘5
I8 12052026 has bzen [ACCOUM’S} " i ¥ 2o s
axlerded [wther oy 15 days | " et !
‘Le. upto 27052026, vy e | | |3 [Private Secretary 04 l._gyeies
somretont autharity || 4. ExecutiveAssistant/ | 01 | Level7-
Cther laeme and condlens . Ass[stam Sect[on E 2 rreee
of Ihe créplaal Auvestsa iert | Oﬁ'lc:er (Accounts) | e

enan ;.Mue;r:(!_ weien ! || -

5 eveliosle i CBICS | -Details of quahrcahon expedence and

other lerma -and COﬂdlUOﬂS may be
checkcd on www, mdiaiac.org

|'otiice Vacancy Advertisement Ho, JSEZAdmnI05/2022
-| News datod 41.40.2025 to 17.10.2025 & JSEZAdmniLE ||

The last date for receipt of appllcat!on: thraugh proper
channal for filling up tho posis on doputation basls in
Jalpur Special Economic Zone'under the jurlsdiction
of Dovelopmant Ccmmlssinner, HBEZ, Nolda vide this

23443 ¢oted 16,09.2025 a5 publlshed In Emplayment |
12022-23/825 dated 27.02.2028 a5 ‘published in |l
nnl Nows dated 44.03. 2026 (o 20.03.2026 ix |/

by extended for anothar 30 days from the dale of |;
publication’Ip the Employment News, All other tarms [
Including ellgibllity cnndilfenl a3 eonveycd carfler shali ||

R:rvlnd.r: Singh | d nmai un:harlgw {Hanan Hafiz)
Depusy Déreetor (Cadre) Chlef Executrve Ofﬁcer. llAC t Commias|
ENTT2) S ©UER TS

ENTIIG |

“No, 301112022 0RT
Govemmem ot Indla

Minlﬁl’y of Flnanca
Department of: Fmancual Sarvices

I contamancn 10- adveni‘:er“lont dateqd 02.03.2026
&N 08 022026 whereby applicaliong from._eliglble
cenddates were inved from Eliginte - ‘and. willing
canddates for filling up lhe vacancy ‘ot Cenlral
Rugistrar, Managing Director” & -Chiaf! Exn:uﬂvn
Officar n the pay mavix 14A [Rs. 175 80010
2.24000/) on degutalion basis n Central. Regls(ty
af Socurilisotion Asse! Recoanstruction and Sccunty
Iinterast of India, the las! dale for the raceipt of duly filled
ey gppicasons walh al the requisite documonts in tnis
Lsepanment inrolgh prapar enannal nas poen furner
snced up to 19.05,2026. Tne wsbsie of Ceparimeanl
Finanea! Services (Mips:fifinancialservices.gov.

[
In/beta/entvacancies), may be vislied for more dotails.

(S.D Sharma)
Under Secretary to the Gavernment of Indla

New Delhl. dated, the 30th April, 2020 EN 7i5

EN 764

Jaipur Asslsnm Professor (5 Posts}), Panchakarma Va!dya(‘l Posl),Radlologﬁslm Pml}
Junior Translation Otficer{1 Post), Accountant {1 PosuandPharmadslu Post).AlDataie i
tlke Subyects. Rusarvalons ale ara avs lable n lhe "'Lleta or !he lnsl(ula www.nlanlc Iy,
Aaplcatons are o be Shed Oaing enly inthe Weasle of the lnsutule The Date dswmg af
Cnline Filing of Aaplicaliors is 1§-5-2026 The Closing Date for Onling Fllusg
20-6-2026. Tra Inot Luts 1eserees Lo rght o inzrease of deeeasd tha h\;mbe: of vaeencias, 1o
withcraw tho vacancy of any ar all gosts and to reect ony ar ! asplicatons withoat nsslgr_llnr_:

nny regaon, whatsosver,

nl[\pphqnl«on}a

(4P SHARMA)
JOINT DIRECTOR {ADMN.) |

FNo A- 35021(2/2025 Adnm 1 (LD)
Governmen! of Indla
Ministry of Law and Justico

Legislative Department

: Leglslative Department proposas o fill up twe pasls (ong by deputation
%ano oth¢r by deputaticn/absomlion) of Proof Reader, Group 'C
| Non-Gazatted, Ministenal posl in Level 5 (Rs.29,200-92,30Q/-) in the
| pay matrx. The eligiblily critoriaz and olher defails are available on
ihe websile of he Department L.c., https:ifwunvlegislative.govin/

their application es per proformeo available on the website within 60
days from tho dalo of publicaticn of this advertisement.

EN 7136

offeringsivacancies. Inlersstad and ellg’me r—nd::ls'es may =uhm| !

{Bhoopondra Singh BIsht)

Under Secretary to the Govt. of India
Legisiative Departmaont

Work Hall No. 24043, 4th Floor
Kartavya Bhawan 02, New D=Ihl-110001
Ematl: admintld@nlein




